
AT IMPHAL

No.HCM/1/96/8ENCH As directed, it is hereby informed to all the

THE HIGH COURT OF MANIPUR

learned counsel and concerned parties that
Jamir will not hold court first half tomorrow,
be on leave.

Hon'ble Mr. Justice Lanusungkum
the ,3'd April, 2OLg as His Lordship will

sd/-

( w. TONEN METTET )
REGTSTRAR (JUDL.)

Copy to :-

1. The Advocate Generat, Govt. of Manipur.
2. The Govt. Advocates, bovt. oiManipur.
3' The Registrar, Administration & vigirance, High couft of Manipur.4. The President, High Court Bar Association, fVi.ipi
5. The presioent, RMaR, M;;,ilt: 

rrJtJLrcrLrur r' rvrdnlpur' 
For kiryd information and circuratior,

9 tl! tl. Jt. Registrars, High ilourt of Manipur. to the tearned members

7. All the Deputy Registrari, High Court of i,linipur.
B' The Principal secretary to Ho-n'ble The chieii*ii.., High court of Manipur.9' All the Assistant Regisirars/L.R.o./sr. crade i[.nogrupher, High court of Manipur.10.The P.S. to Hon,ble Mr. Justice Lanusungkum.lamir.

11.The P.S. to Hon,ble Mr. Justice Kh. Nobii Sirg'hl
12.The p.S. to Hon,bte Mr. Justice MV MuraliOara"n.
13.The P.S. to Registrar General, ffigh Court o] Vaniprr.
14.The P.s. to Registrar (Judiciai), Hlgh court of t"tariipur
15'The system Analyst, High court oiManipur roruprouding the same to the officialwebsite.
16' All the Superintendents/Court officers/Stamp Reporter/protocol officer,High Couft of Manipur.
17.The Court Masters, High Court of Manipur.
18. Guard File/Order Book.
19. Notice Board.
20. Concerned file.

N. kh,-\o.{ln
(w. TONEN METTET)

REGTSTRAR (JUDL.)


